IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

14.05.2026

o
‘ Fee

1 |s.PRUSTY 135709/2026(14.05.2026  |WP(C)/11741/2023 [10 | c |
2 |R.PRADHAN 135713/2026|14.05.2026 |[WP(C)/10054/2026 |10 | c
3 M SETUI 135715/2026|14.05.2026  [BLAPL/3426/2026 |10 | c |
4 |B.K.HATI 135720/2026|14.05.2026 WP (C)/13271/2026 |10 | c |
5 |S.R.TRIPATHY [35721/2026|14.05.2026 |ABLAPL/4566/2026 |10 | c |
6 |S.R.TRIPATHY [35723/2026|14.05.2026 |ABLAPL/4717/2026 |10 | c |
7 oo KRR 135925/2006/14.05.2026  ABLAPL/4656/2026 |10 c

8 Eﬁ?;;RA KUMAR 135727/2026(14.05.2026  |ABLAPL/4648/2026 |10 c

9 |K.s.saHU |35746/2026|14.05.2026  |ABLAPL/4584/2026 [10 | c |
10 |A.K.JATI 135748/2026(14.05.2026  |ABLAPL/4545/2026 [10 | c
11 |T.K.NAYAK 135749/2026(14.05.2026  |[WP(C)/10794/2026 |10 | c |
12 |T.K.NAYAK 135750/2026(14.05.2026 |[WP(C)/11667/2026 |10 | c |
13 |D.SWAIN 135763/2026(14.05.2026  |ABLAPL/4643/2026 |10 | c
14 |G.B.PARIDA 135765/202614.05.2026  |ABLAPL/4684/2026 |10 | c
15 |M.K.PRADHAN  [35769/2026|14.05.2026 |ABLAPL/4722/2026 |10 | c |
16 [B.K.DAS 135771/2026|14.05.2026  |ABLAPL/4627/2026 |10 | c |
17 |P.K.MOHANTY  [35777/2026|14.05.2026 |ABLAPL/4532/2026 |10 | c |
18 |B.TRIPATHY |35780/2026|14.05.2026 |ABLAPL/4436/2026 |10 | c |
19 |B TRIPATHY 135786/2026|14.05.2026 |ABLAPL/4570/2026 (10 | c
20 |G.SAHOO 135787/202614.05.2026  |ABLAPL/4683/2026 |10 | lc |
21 |B TRIPATHY 135788/2026(14.05.2026  |ABLAPL/4614/2026 |10 | c |
22 |S.BARIK 135790/2026|14.05.2026  |ABLAPL/4436/2026 |10 | c |
23 |J.BEHERA 135791/202614.05.2026  |ABLAPL/4538/2026 |10 | c |
24 |P.JENA 135793/2026(14.05.2026  |ABLAPL/4657/2026 |10 | c |
25 |P.JENA 135794/202614.05.2026  |ABLAPL/4777/2026 |10 | c |
26 |R.PANIGRAHI  [35801/202614.05.2026 |WP(C)/36011/2025 |10 | c |
27 |A.K.JATI 135806/2026|14.05.2026 |WP(C)/14883/2026 |10 | c |
28 |S.N.SHARMA 135808/202614.05.2026  |ABLAPL/4678/2026 |10 | c |
29 |Y.DAS 135815/202614.05.2026  |[WP(C)/8706/2026 |10 | c |
30 |MONIKA SAMAL |35820/2026|14.05.2026 |ABLAPL/4784/2026 |10 | c |
31 |B.C.PANDA 135823/2026(14.05.2026  |ABLAPL/4540/2026 |10 | c




32 e e B 135825/2026(14.05.2026  |ABLAPL/4719/2026 |10 c

33 ;i?i;g?ﬁé;AN 35826/2026(14.05.2026 |ABLAPL/4682/2026 |10 c

3a e 35829/2026(14.05.2026 |ABLAPL/4738/2026 |10 c

35 e 35831/2026(14.05.2026 |[ABLAPL/4736/2026 |10 c

36 o OnRREoH 35833/2026(14.05.2026 |ABLAPL/4669/2026 |10 c

37 [t 35834/2026(14.05.2026 |ABLAPL/4637/2026 |10 c

38 |G.SAHOO 135845/2026|14.05.2026  [BLAPL/2655/2026 |10 | c
39 [N SAHOO |35847/2026|14.05.2026  [BLAPL/3546/2026 |10 | c
140 [N SAHOO |35848/2026|14.05.2026  [BLAPL/3452/2026 |10 | c
41 [N RAO 135861/2026|14.05.2026 |[RSA/27/2008 0 | CH
42 |s. C. SAHOO  [35868/2026(14.05.2026 [WP(C)/7039/2026 [10 | c |
43 |s. C. SAHOO  [35869/202614.05.2026 |WP(C)/4760/2026 |10 | c
44 |S. K. RATH |35871/2026|14.05.2026 |WP(C)/13400/2026 |10 | c |
45 |T. K. MOHANTY [35877/2026|14.05.2026 |WP(C)/14747/2026 |10 | c |
46 |P K LENKA 135880/2026|14.05.2026 |[RSA/203/2004 0 | SR
47 |s c pas |35883/2026|14.05.2026 |[WP(C)/1421/2020 |10 | SR
48 |s C Das 135886/2026|14.05.2026 |[RSA/243/2015 0 | SR
149 |HS DEO 135889/2026(14.05.2026  |ABLAPL/3076/2026 |10 | c
50 |T BAG 135894/2026(14.05.2026  |[WP(C)/19178/2019 [10 | u |
51 |D. K. MOHANTY [35895/2026|14.05.2026 |[WP(C)/10867/2026 |10 | c |
52 |AK MOHANTY 135897/2026(14.05.2026  |ABLAPL/3764/2026 |10 | c |
53 |S. R. SRHOO  [35898/2026|14.05.2026 |[WP(C)/14335/2026 |10 | c |
54 |s saMAL 135908/2026|14.05.2026  [BLAPL/4319/2026 |10 | CH
55 |B.K.MISHRA 135910/2026 |14.05.2026 |[WP(C)/11228/2026 |10 | c
56 |[B R SENAPATI [35912/2026|14.05.2026 |BLAPL/2536/2026 |10 | o
57 |D.K.PANDA 135914/2026|14.05.2026 |[WP(C)/11749/2026 |10 | c
58 |S.K.RATH 135917/2026|14.05.2026 |WP(C)/9668/2025 |10 | c
59 |G NIAL 135918/2026|14.05.2026  [BLAPL/2305/2026 |10 | CE
60 |B. PANDA 135919/2026|14.05.2026 |WP(C)/14185/2026 |10 | c |
61 |S. BEHERA 135920/2026|14.05.2026 |WP(C)/14300/2026 |10 | c |
62 |S SAHOO 135921/2026(14.05.2026  |CRLMC/1324/2026 |10 | v
63 |S.K.PARIDA 135922/202614.05.2026  [WP(C)/12179/2026 |10 | lc |
64 |S K MAHAPATRA [35924/2026|14.05.2026 |ABLAPL/4233/2026 |10 | o
65 |S.K.PARIDA 135925/2026(14.05.2026  |[WP(C)/12279/2026 |10 | c |
66 |J P KAR 135928/2026(14.05.2026  |ABLAPL/3910/2026 |10 | S
67 |H SUNDARA 135931/2026(14.05.2026  |[WP(C)/13203/2026 |10 | S
68 |K K NATH 135935/2026(14.05.2026  |ABLAPL/4737/2026 |10 | S
69 |A.C.R.DAS 135936/2026(14.05.2026  |CRLREV/217/2026 |10 | c |
70 |B K DAS 135940/202614.05.2026  |[WP(C)/14260/2026 |10 | u |




71 |G.JAYASINGH  [35943/2026(14.05.2026 [WA/2370/2024 0| c |
72 |s.K.PAL 135944/2026(14.05.2026  [WA/2370/2024 0| c |
73 |B K DAS 135945/2026|14.05.2026 |ABLAPL/11881/2025(10 | o
74 |R.K.BEHERA 135946/2026(14.05.2026  |CRLMC/1520/2026 |10 | c |
75 |B K DAS 135947/2026(14.05.2026  |[WP(C)/11713/2026 [10 | v
76 |T.BAG 135950/202614.05.2026  |CRLMC/1555/2026 |10 | c |
77 |B K DAS 135951/2026|14.05.2026 |WP(C)/6165/2025 |10 | u |
‘78 e ‘35955/2026‘14.05.2026 ABLAPL/4854/2026 ‘10 ‘ ‘c ‘
79 |A.PANDA 135963/202614.05.2026 |CMP/636/2026 0| c |
80 |G.JAYASINGH  [35967/2026|14.05.2026 |CRLMC/1504/2026 |10 | c |
81 |D. K. MOHANTY [35978/2026|14.05.2026 |[WP(C)/8993/2026 [10 | c |
82 |P. K. JENA 135982/2026|14.05.2026 |[WP(C)/14310/2026 |10 | c
83 |P. K. JENA 135983/2026|14.05.2026 WP (C)/14115/2026 |10 | c |
84 |SK DASH 135986/2026|14.05.2026 |ABLAPL/5116/2026 |10 | c |
85 |S SRHOO 135991/2026|14.05.2026 |ABLAPL/5099/2026 (10 | c |
86 |A MOHANTY 135996/2026|14.05.2026 |ABLAPL/5114/2026 |10 | c |
87 |s MITRA 136000/2026 |14.05.2026 |ABLAPL/5096/2026 |10 | c |
88 |S ROUT 136001/2026|14.05.2026 |ABLAPL/5093/2026 (10 | c |
89 |PK MOHANTY 136003/2026|14.05.2026  |ABLAPL/5105/2026 |10 | c |
90 |RK MALLICK 136004/2026|14.05.2026  |ABLAPL/4909/2026 |10 | c |
91 |R.PRADHAN 136009/2026|14.05.2026 |CRLMP/224/2026 |10 | c |
92 |P.K.MISHRA 136010/2026(14.05.2026  |CRLMP/599/2026 |10 | c |
93 |M.R.BARIK |36011/2026|14.05.2026 |CRLMP/410/2026  [10 | c |
94 |S.BEHERA 136012/2026 |14.05.2026  |CRLMP/597/2026 |10 | c
95 |A.DAS 136013/2026 |14.05.2026  |CRLMC/1528/2026 |10 | c
96 |P.K.DASH 136028/2026|14.05.2026  |[WP(C)/36914/2021 |10 | c |
97 |A.K.BUDHIA 136033/2026|14.05.2026  |[WP(C)/27643/2025 |10 | c
98 |S D JENA 136042/2026|14.05.2026  |CRLA/1259/2023 |10 | CH
99 |s K KAR 136044/2026|14.05.2026 |JCRLA/3/2011 0 | o
100 |S K KAR 136045/2026 |14.05.2026  |CRLA/316/2015 0 | CH
101 |s K KAR 136046/2026|14.05.2026  |CRLA/729/2021 0 | o
102 |S K KAR 136047/202614.05.2026  |JCRLA/28/2017 110 | v
1103 |[S K SWAIN 136048/202614.05.2026  |ABLAPL/9963/2021 [10 | S
104 B K RAY 136049/2026(14.05.2026  |[WP(C)/8128/2019 |10 | u |
1105 |[S K KAR 136050/202614.05.2026  |CRLA/149/2008 0| u |
1106 |S K SAMIM 136051/202614.05.2026  |COPET/42/2014 0| S
1107 [B DALAI 136052/2026|14.05.2026  |ABLAPL/16949/2017 |10 | o
1108 |A S PAUL 136055/202614.05.2026  |CRLMC/1550/2026 |10 | u |
1109 |P.K.PATRA 136056/202614.05.2026  |[WP(C)/15351/2023 [10 | c |
110 |A S PAUL 136057/202614.05.2026  |ABLAPL/5152/2026 |10 | S
111 |[S. K. NAYAK  [36058/2026|14.05.2026 |WP(C)/4899/2026 |10 | c |
112 [B. P. TANGA  [36059/202614.05.2026 |WP(C)/14585/2026 |10 | c |
113 |B.BEHERA 136060/2026|14.05.2026 |WP(C)/15351/2023 |10 | c |




114 D SAMAL 136061/2026(14.05.2026  |CRLREV/330/2026 |10 | v
1115 |[S. SWAIN 136062/2026(14.05.2026  |[WP(C)/23528/2024 [10 | c |
116 D SAMAL 136063/2026(14.05.2026  |ABLAPL/2584/2026 |10 | .
117 [N. C. SRHOO  [36064/2026|14.05.2026 |WP(C)/11769/2026 |10 | c |
118 |R. K. BARIK  |36066/2026|14.05.2026 |WP(C)/14984/2026 |10 | c |
119 |P. BEHERA 136069/2026(14.05.2026  |[WP(C)/34984/2025 [10 | c |
120 |P. BEHERA 136070/2026|14.05.2026 |[WP(C)/13893/2026 |10 | c |
121 |D.NAYAK 136080/2026|14.05.2026 |WP(C)/14656/2026 |10 | c |
1122 |S.K.LENKA 136084/2026|14.05.2026 WP (C)/13163/2026 |10 | c |
1123 |G.JAYSINGH 136095/2026|14.05.2026 |[WP(C)/11792/2026 |10 | c |
1124 [M.DAS 136096/2026|14.05.2026 WP (C)/11792/2026 |10 | c |
1125 |J.SAHOO 136097/2026|14.05.2026  |WP(C)/33775/2025 |10 | c |
1126 [B.SAHOO 136098/2026|14.05.2026  |[RSA/212/2026 0 | c |
1127 |J.D.MUDULI 136099/2026|14.05.2026  |[RSA/285/2025 0 | c |
128 |A.PATTNAIK 136104/2026|14.05.2026 WP (C)/3743/2022 |10 | c |
129 |A.PATTNAIK 136105/2026|14.05.2026 |[WP(C)/3745/2022 |10 | c |
1130 |[P SAHOO 136106/2026(14.05.2026  [BLAPL/4427/2026 |10 | o
131 |A SUNDARAY 136108/202614.05.2026  |ABLAPL/5150/2026 |10 | o
132 |S R BARIK |36110/2026|14.05.2026  |WP(C) /35655/2025 [10 | o
133 |A S PAUL 136111/2026|14.05.2026  |CRLMC/1531/2026 |10 | CH
134 |PK BEHERA 136112/2026 |14.05.2026  [BLAPL/4424/2026 |10 | c
135 |[P K ROUTRAY  [36113/2026|14.05.2026 |CRLA/1325/2025 |10 | CH
136 [P K ROUTRAY  [36116/2026|14.05.2026 |WP(C)/12470/2026 |10 | CH
1137 |A K PANDA 136118/2026|14.05.2026 |WP(C)/27658/2025 |10 | CH
138 |A K PANDA 136119/2026|14.05.2026  |CONTC/5131/2025 |10 | CH
139 |S C CHOUDHURY [36121/2026|14.05.2026 |CRLMC/863/2026 |10 | CH
1140 [P K JENA 136123/2026|14.05.2026 |[WP(C)/10361/2026 |10 | oo
141 |[H K BISWAL 136125/2026|14.05.2026 |[WP(C)/27281/2025 |10 | o
142 |J P KAR 136127/2026|14.05.2026  |CRLMP/405/2025 |10 | o
143 |G R PATRA 136128/2026|14.05.2026 |ABLAPL/4394/2026 |10 | oo
1144 |G SAHOO 136129/202614.05.2026  |[BLAPL/4365/2026 |10 | c |
1145 |S K SAMIM 136130/202614.05.2026  |[WP(C)/12991/2025 |10 | u
146 |A PANDA 136134/2026|14.05.2026  [BLAPL/10924/2025 |10 | o
147 2007 KOMBR - 136135/2026/14.05.2026  |[Rsa/313/2025 7 U

14 0000 SREAR136139/2026(14.05.2026  |ABLAPL/2199/2026 |7 U

149 [P K JENA 136141/202614.05.2026  |[FAO/161/2026 110 | U
150 [JIOT FANRN 136142/2026(14.05.2026 WP (C) /14586/2026 |7 U

151 [P K JENA 136144/2026(14.05.2026 |FAO/256/2026 0 | o
1152 |[K DAS 136154/202614.05.2026  |ABLAPL/3387/2026 |10 | c
‘153 2;2?; SAGER ‘36155/2026‘14.05.2026 BLAPL/4312/2026 ‘10 ‘ ‘c ‘
154 |J KAMILA 136157/202614.05.2026  [BLAPL/4064/2026 |10 | c |




1155 |J KAMILA 136158/2026(14.05.2026  |[BLAPL/2790/2026 |10 | c |
156 |M.BEHERA 136160/2026(14.05.2026  |[WP(C)/10515/2026 [10 | c |
1157 |B.K.PATI 136161/2026(14.05.2026  |[WP(C)/11319/2026 [10 | c |
‘158‘§/S'S'K'NAYAK' 36162/2026‘14.05.2026 RSA/295/2005 ‘10 ‘ U ‘
1159 |P.K.LENKA 136163/2026(14.05.2026  |[WP(C)/13282/2026 |10 | c |
1160 |M.NAIK 136164/2026(14.05.2026  |[WP(C)/14097/2026 [10 | c |
1161 |[P.N.NAYAK 136165/2026(14.05.2026  |[WP(C)/13521/2026 |10 | c |
1162 |J PARIDA 136167/2026(14.05.2026  |[WP(C)/17720/2023 [10 | v
1163 [H K PATRA 136168/2026(14.05.2026 |CRLREV/160/2023 [10 | v
1164 B SAHOO 136169/2026(14.05.2026  |[WP(C)/7135/2007 [10 | v
1165 [N SWAIN |36171/2026|14.05.2026  |ABLAPL/3180/2023 [10 | o
1166 |[S. R. PANI 136172/2026|14.05.2026 |[WP(C)/11226/2026 |10 | c
1167 R C MUDULI 136174/2026|14.05.2026 |WP(C)/10034/2022 |10 | SR
168 |[S. R. PANI 136176/2026|14.05.2026 |[WP(C)/11222/2026 |10 | c |
169 R. C. ROUT 136177/2026|14.05.2026 |[WP(C)/8111/2026 |10 | c |
170 [P C DAS 136178/2026|14.05.2026 |WP(C)/11505/2026 (10 | SR
171 [P C DaAS 136179/2026|14.05.2026 WP (C)/11468/2026 |10 | SR
172 [P K DAS 136180/2026|14.05.2026 WP (C)/34984/2025 |10 | SR
173 |D K NAIK 136181/2026|14.05.2026 |ABLAPL/5069/2026 |10 | SR
174 |H K DASH 136182/2026|14.05.2026 |WA/153/2025 0 | SR
1175 |P BEURA 136183/2026(14.05.2026  |ABLAPL/5162/2026 |10 | o
176 B R MOHANTY  [36184/2026|14.05.2026 |ABLAPL/4067/2026 |10 | c
177 [P BEURA 136185/2026|14.05.2026  |ABLAPL/4859/2026 |10 | CH
178 [B K PANDA |36186/2026|14.05.2026  |BLAPL/4430/2026 |10 | o
179 |[P B SENAPATI [36187/2026|14.05.2026 |ABLAPL/3497/2026 |10 | CH
180 |A. PATTNAIK  [36188/2026|14.05.2026 |WP(C)/14440/2026 |10 | c
181 [P B SENAPATI [36189/2026|14.05.2026 |ABLAPL/3037/2026 |10 | o
182 |A. M. DAS 136190/2026|14.05.2026  |WP(C)/14359/2026 |10 | c |
183 |J P KAR |36191/2026(14.05.2026  |BLAPL/2941/2026 |10 | o
184 [B BEHERA 136192/2026|14.05.2026  |[WP(C)/12004/2026 |10 | c
185 [B. P. TANGA  [36193/2026|14.05.2026 |WP(C)/14473/2026 |10 | c |
1186 |G C JENA 136194/202614.05.2026  [WP(C) /5472/2025 |10 | U
187 |P K DEO 136195/202614.05.2026  |[CMP/14/2025 0| u |
188 |A K RAY 136196/202614.05.2026  |CRLMC/657/2026 |10 | u |
1189 |s GHOSH 136197/202614.05.2026  |[WP(C)/14284/2026 |10 | u |
1190 |S.DEVI 136198/202614.05.2026 |CRLREV/3/2026 0| c |
191 |A S PAUL 136199/202614.05.2026  |ABLAPL/623/2026 |10 | u |
192 |A S PAUL 136200/2026|14.05.2026  [BLAPL/4477/2026 |10 | u |
1193 |P PANDA 136201/2026|14.05.2026  |ABLAPL/2245/2026 |10 | o
1194 |B DAS 136202/202614.05.2026  |[CMP/624/2026 0| u |
1195 |B DAS 136203/2026|14.05.2026 |[WP(C)/14215/2026 |10 | o
196 [P R MISHRA 136204/2026|14.05.2026 |WP(C)/3880/2025 |10 | u |
1197 |[RAMESH CHANDRA [36205/2026|14.05.2026 |ABLAPL/5119/2026 |10 | c |




| |BHOI | | | |
H. N.

198 [ e 36206/2026|14.05.2026 |ABLAPL/5102/2026 |10

199 2. N. 36207/2026|14.05.2026 |ABLAPL/5103/2026 |10
MOHAPATRA ) )

| | | Total 11981

N I C (Software Team)



